
as-NATIONAL COMPAI{Y LAW TRIBUNAL
MUMBAI BENCH MUMBAI

C.P No. t7s/(MAHIl2ol7

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NAT,LASENAPATHY
MEMBER (T)

AT'TENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI{Y LAW TzuBUNAL ON 09.01.2018

NAME OF THE PAMIES: Artefact Infrastructure Ltd.
v/s.

Valecha Badwani Sendhwatoll Ways Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 213, 241 & 242 of the Companies Act,
2013.
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No.17 -242 CL

For the Respondent side having not f ed reply so far, this Bench herebv peremptorily

directs the Respondent side to file reply on or before 79.1.207g and rejoinder, if any, on or
before 31.1.2018-

List this matter for hearing on 1Z.Z.ZO-lg.
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Member (Technical) Member fludicial)
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